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Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether there is any proposal to frame a new law to deal with those going abroad to join terrorist organisations like ISIS; 

(b) if so, the details thereof; and 

(c) if not, the extant provisions of laws to deal with such individuals?

Answer

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI HARIBHAI PARATHIBHAI CHAUDHARY) 

(a)to(c): The existing Unlawful Activities (Prevention) Act, 1967, as amended in 2004, 2008 and 2012 comprehensively covers all
terror related matters including Indian youth joining terror outfits like ISIS, etc. Hence, there is no requirement of a new Law to deal with
such individuals. 
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